Central Administrative Tribunal \)\Q\
Principal Bench, New Delhi

C.P.No0.24/2013
in
0.A.No.2305/2004

New Delhi this the 2nd day of April, 2013

Hon’ble Mr. G George Parackem, Member (J)
Hon’ble Mr. Shekhar Agarwal, Member (A)

Tara Chand,
S/o Late Sh. Hukum Chand,
Aged about 67 years,

R/0o WZ-23C, (Near OBC Bank) Palam
Village New Delhi-110045.

Applicant
(By Advocate: Shri S.N. Sharma for Shri Aniket)
Versus
Manoj Kumar (Brigadier)
Headquarter Chief Engineer (Air Force)
W.A.C. Palam, Delhi-110010. viemew.... Respondent

(By Advocate: Shri B.K.Berera)

ORDER(ORAL)

By Hon’ble Mr. G George Paracken:

This Contempt Petition has been filed by the applicant for the
alleged non-implementation of the order dated 06.01.2006 in

0.A.N0.2305/2004. The operative part of the said order reads as

under:

“ As such, as applicants are similarly
circumstanced thev cannot be denied the skillec
scale and arrears thereof from 16.10.1981.
Accordingly, OAs are allowed. Respondents are
directed to accord pay scale of Rs.950-1500 (now
revised) to applicants from the date of initial
appointment(s). However, the implementation
shall be subject to the outcome of the SLP and to
that event law shall take its own course. The
respondents shall complete the aforesaid
exercise within a period of two months from the
date of receipt of a copy of this order. No costs.”
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n C P Nn24/2013
in
0.A.N0.2305/2004
Z. Kespondents nave iled their reply. ihey nave snown us

pay scaie o1 Z60-400 and from 1.i.80 in the corresponding scale ot
Rs.950-i500. 1he aforesaid order does Not contain any other
directions to be compiied with by the respondents.

3. We are, therefore, of the considered view that the respondents
have fully complied with the directions ot the order of this Tribunal
and they have not committed any contempt ot court. Accordingly,
this Contempt Petition is closed and the notice i1ssued to the alleged
contemnor 1s discharged.

4.  There shall be no order as to costs.
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( Shekhar £ { G George Paracken )
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